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Ganesh Flour Mills Company Limited (Acquisition and Transfer of Undertakings) Act, 1984

(16 of 1984)

T TR e duel faffies (SUHHAT BT ool 3R siawon) <1fdfeaH, 1984 (1984 &1 16)
General Clauses Act, 1897 (10 of 1897)

IR T$ ATH, 1897 (1897 HT 10)

General Insurance Business (Nationalization) Act, 1972 (57 of 1972)

AR T HRAR (IR AR, 1972 (1972 BT 57)

General Insurance Business (Nationalization) Amendment Act, 1985 (3 of 1985)
AR 1T HRIR (IETIHROT) F2NerT A, 1985 (1985 HI 3)

General Insurance Business (Nationalization) Amendment Act, 1989 (38 of 1989)
QIR T HRAR (RICIIHR0T) FeNe JAfTq, 1989 (1989 61 38)

General Insurance Business (Nationalization) Amendment Act, 2002 (40 of 2002)
QIR T HRAR ([RICIIHR0T) FeNe JATH, 2002 (2002 61 40)

General Insurance (Emergency Provisions) Act, 1971 (17 of 1971)

QIR ST (AT Su&e) ST, 1971 (1971 &1 17) [ FRRAC]

General Insurance (Emergency Provisions) Amendment Act, 1972 (27 of 1972)
QIR AT (JMUTT Iy&e) Henge Irfafas, 1972 (1972 &1 27)

Geneva Conventions Act, 1960 (6 of 1960)

rrar S=iere Srfaf=H, 1960 (1960 T 6)

Geographical Indications of Goods (Registration and Protection) Act,1999 (48 of 1999)

AT & HMferd IuGe (ORISR0 31k 3i=eron) e, 1999 (1999 &1 48)
Gift-tax Act, 1958 (18 of 1958)

TE-HN AT, 1958 (1958 T 18)

Glanders and Farcy Act, 1899 (13 of 1899)

TAUSR 3R BT 3rfafe, 1899 (1899 &7 13)

Goa, Daman and Diu (Absorbed Employees) Act, 1965 (50 of 1965)
Mar, gAT iR G (mferd &war) ifdfem, 1965 (1965 &1 50)

Goa, Daman and Diu (Administration) Act, 1962 (1 of 1962)

Mar, gAT iR G (werme) SrfafeH, 1962 (1962 &7 1)

Goa, Daman and Diu (Extension of the Code of Civil Procedure and Arbitration Act) Act, 1965

(30 of 1965)

Trar, SRl 3R <9 (Rafaer wfshan wifgan oiik Arerverd st @1 fawaron) sifafas, 1965 (1965 @1 30)

Goa, Daman and Diu Judicial Commissioner’s Court (Declaration as High Court) Act, 1964

(16 of 1964)

TMrar, AT 3R < =R STTgad =TaTerd (ST Tl & w9 H =ryon) FfafRE, 1964 (1964 &1 16)
Goa, Daman and Diu Mining Concessions (Abolition and Declaration as Mining Leases) Act,

1987 (16 of 1987)

Mrar, SR 3R € @ RImId (ST 3R @9 ueer & w0 # =von) e, 1987 (1987 &1 16)

Goa, Daman and Diu Reorganisation Act, 1987 (18 of 1987)
a1, SAUT 3R <19 geied i, 1987 (1987 T 18)

Gold Bond (Immunities and Exemptions) Act, 1993 (25 of 1993)
ol qIue (ST MR Be) A, 1993 (1993 &1 25)
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Gold (Control) Act, 1968 (45 of 1968)

ol (=) srfafem, 1968 (1968 @1 45) [ FRRAT]

Gold (Control) Repeal Act, 1990 (18 of 1990)

ol (fei=rmn) = srfafm, 1990 (1990 T 18)

Government Buildings Act, 1899 (4 of 1899)

RGN SARA AR, 1899 (1899 &7 4)

Government Grants Act, 1895 (15 of 1895)

ARBRI e AR, 1895 (1895 1 15)

Government Management of Private Estates Act, 1892 (10 of 1892)

yTSde AUl WREN Ueg A, 1892 (1892 & 10)

Government of National Capital Territory of Delhi Act, 1991 (1 of 1992)
el ISR TSTeT ISues e A, 1991 (1992 & 1)

Government of Union Territories Act, 1963 (20 of 1963)

g ToueE oA A, 1963 (1963 @ 20)

Government of Union Territories (Amendment) Act, 1975 (29 of 1975)
T ISUEH oA () AfEH, 1975 (1975 @7 29)

Government of Union Territories (Amendment) Act, 1976 (86 of 1976)
W ISuEH I (FegE) AfEH, 1976 (1976 &1 86)

Government of Union Territories (Amendment) Act, 1984 (19 of 1984)
WY ISUEH UG (Henge) ASIH, 1984 (1984 &1 19)

Government of Union Territories (Amendment) Act, 1985 (24 of 1985)
[Y ISTEF AN () A, 1985 (1985 &1 24)

Government of Union Territories and the Government of National Capital Territory of Delhi
(Amendment) Act, 2001 (38 of 2001)

g IoTed oA IR ool IS IS IeTF WM (Ae) AR, 2001 (2001 FT 38)

Government of Union Territories and the Government of National Capital Territory of Delhi
(Amendment) Act, 2005 (19 of 2005)
g Ioged oA IR ool IS IS IeTF AT (FeH) AR, 2005 (2005 HT 19)

Government of Union Territories and the Government of National Capital Territory of
Delhi (Amendment) Act, 2006 (5 of 2006))
Je TETF AT AR oot IS ISTeT ey A (Fene) Sifaf=s, 2006 ( 2006 & 5)

Government Savings Bank Act, 1873 (5 of 1873)

WP q9d 9 rfAfT¥, 1873 (1873 &1 5)

Government Savings Certificates Act, 1959 (46 of 1959)

RGN g9 U= ATH, 1959 (1959 HT 46)

Government Savings Laws (Amendment) Act, 1985 (56 of 1985)
WHR 9 Ay (FFenge) rfafH, 1985 (1985 &1 56)

Government Seal Act, 1862 (3 of 1862)

JRBN el e, 1862 (1862 &1 3)

Government Securities Act, 2006 (38 of 2006)
R gfayfer a9, 2006 (2006 &1 38)

Government Trading Taxation Act, 1926 (3 of 1926)

ARG AR BRI AT, 1926 (1926 &1 3) [ FRAAA]

Governors (Emoluments, Allowances and Privileges) Act, 1982 (43 of 1982)
TRIT (SR, W MR faowfder ) ifefes, 1982 (1982 @1 43)
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Governors (Emoluments, Allowances and Privileges) Amendment Act, 1987 (17 of 1987)

RISITT (STafert, Wi 3R fRwifier ) dehes srfdfwm, 1987 (1987 &1 17)

Governors (Emoluments, Allowances and Privileges) Amendment Act, 1993 (1 of 1994)
ST (STAfert, Wi iR fRwifeR) e fafrad, 1993 (1994 &1 1)

Governors (Emoluments, Allowances and Privileges) Amendment Act, 1998 (27 of 1998)
TRITE (SUATRR, W iR fAAwfIsR) e rfef =, 1998 (1998 &1 27)

Gresham and Craven of India (Private) Limited (Acquisition and Transfer of Undertakings)
Act, 1977 (42 of 1977)

Yo TS Bad AMH e (Urgde) faffics (SumHT &1 ool 3R sfaxon) s1fafees, 1977

(1977 &1 42)

Guardians and Wards Act, 1890 (8 of 1890)

e 3R ufaatey e1fafee, 1890 (1890 @7 8)




